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Order dated 11.04.2017 €A NO 35/ALD/2017

Modi Industries Ltd,

Mr. Sa_n_g"ram Singh Advocate appears as proxy for the petitioner
company. He seeks time as his senior counsel Anubhav Chandra is not
available today. As the present matter is at initial stage, hence notices
~ are required to be issued to Respondents. The petitioner is directed to _-
issue notices on _’behallf of this Tribunal to a_l'l-_respondents-in'c.luding the )
- central goverhmént through the office of Official Liquidator; MiniStry_of
Corporate Affairs, Allahabad |

The matter be listed on 15.05.2017
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